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“APPLICATION NO.____ag7 ne 1995,
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RESPQNDENTS: Telecom Dist.Engineer,Bevenagere and another.
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Subgect.- Forwardlng copies of the Orders passed by the
; . o lCentral Administrative Trlbunal Bangalore-38.
v T N . --~xxx—-— ~

Please flnd enclosed herewith a copy of the Order/

Stay Crder/Intrrlm Order, passed by thls Tribunal in- the above;
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S Heard. Application has_no
merits. Rejected.
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MEMBER [A] VICE CHAIRMAN

.
i
H
i

Central Administrative ‘mbun
Bangalore Bench"
_ Bangalore
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